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Sio Name of Creitor dentication No fenor lien / [amount  intotal Amount of
atachment attachment covered — famount any mutual
oateof Amount of ciaim pending removed? oy ofcaims | Amountof Contingent | dues, tnat Amount of caim under
receiot aomitied e of daim_aisposal ves/o) arantee _agmitted daim may be setoft verfication Remarks i any
1) The amount was recorded s advance for purchase of
car and as i in the nature of commercil business
2) Furthur, there is no loan agreement & o inerest
Adeance, charging clause evidenced. Henee treated as Operational
1| Alpha Star Trading Pyt Ltd CIN: UB0221TN2006PTCO89525  [30042021 | 2,610,00000 | 1800,000.00 | p Na N R ] i 81000000 |1l charking &
purchase 3) s there is no mutuslly agreed clause executed for
interestlevy the inerest clause i disalowed.
4) Hencethe Claimis admiteed pardy or . 18,00,000/-
under Secton S3(1)(1)
1) Operational Creditorconfirmed that there i no
utsond with mail dated 24.06.2021
2 |w/sHome . an 24062021 | 113805700 a3aa7200 | QU0 na N EEE I ] i 29958500 | 2)Claim pertaining to nterest has been rejected in full
3)0n the basisofthe balance reflected n the books of
accounts of corporate debor, claimis admitted partly
for Rs,38,472/-under Section S3(1)(1)
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